\ 2BBEM NO. 19 COURT NO. 13 SECTION |V

SUPREMECOURTOFI NDI A
RECORD OF PROCEEDI NGS

I.A. No. 6 in Cvil Appeal No(s). 7424/2013
KARNAI L KAUR & ORS. Appel I ant (s)
VERSUS

STATE OF PUNJAB & ORS. Respondent s( s)
(for inpleadment)

Date : 30/06/2014 This application was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V GOPALA GOWDA
[N CHAMBER]

For Appell ant(s)

M. Ajay Sharnma , Adv.
For Respondent (s)

Ms. C. K Sucharita , Adv.

M. H 'S. Dhillah, Adv.
M. V. Sushant CGupta, Adv.
Ms. Kunud Lata Das , Adv.

M. K K. Mhalik, Adv.
M. Jagjit Singh Chhabra, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Two weeks’ tine is granted to file objection in I.A for
i mpl eadnent .
( MADHU BALA) (S S R KRI SHNA)
COURT MASTER ASS|I STANT REQ STRAR
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